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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 581/2022
In the matter of:
Vikas Kuymar . Applicant

Versus
State of Haryana& Ors. ... Respondent

REPORT OF SUSHIL SARWAN, IAS, DEPUTY COMMISSIONER, SONIPAT
IN COMPLIANCE OF HON’'BLE NGT ORDER DATED 18.08.2025 AND
ORDER DATED 07.10.2025

Most Respectfully Showeth:

1.0 Background:-

The matter was earlier listed for hearing on dated 18.08.2025 and again listed
on dated 07.10.2025, wherein the Hon’ble Tribunal passed the following order:-
“Thereafter vide order dated 10.01.2025 the District Magistrate, Sonipat was
directed to look into the causes for such loss apart from the meandering nature of
the river Yamuna and also take requisite measures for restoration and
compensation in accordance with law as the case may be and file his report in
this regard.

Surprisingly, the Deputy Commissioner Sonipat has merely mentioned the
particulars of the land and has not mentioned names of the owners and despite
repeated orders by this Tribunal has not looked into the grievance raised by the
applicant that the land of the applicant and other land owners was eroded/affected
by the alluvial action of Yamuna River due to construction of temporary bridge by

the respondent no.5.”

In compliance of the order dated 18.08.02025 the reply was submitted by
answering Respondent on dated 06.10.2025 and same was taken on record
during the hearing of the case on dated 07.10.2025. But the Hon'ble Tribunal was
not satisfied with the reply and directed to the respondent to file a detailed reply
before next date of hearing specifically on the following points:-

a) With the conclusion that whether the erosion of land occurred due to
the natural flow of water or due to the construction of temporary
bridge.

b) To clarify whether the only land in dispute i.e. 29 Kanal 4 Marla was

eroded or any other land also eroded/effected due to flow of Yamuna
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River or the construction of temporary bridge along with the details of

land owners of such affected land.

For the sake of Brevity of facts, it is pertinent to reproduce here only the
relevant portion of two reports filed earlier by joint committees constituted under
the direction of this Hon’ble Tribunal and accordingly reports were submitted by
joint committee on dated 19.11.2022 and dated 02.08.2024.
The report dated 19.11.2022 was having following observations:-
a) During the site inspection, mining activities were not in operation due to
excess flow in river Yamuna.
b) The erosion of the field area has occurred due to meandering nature of
river Yamuna.
And, the report dated 02.08.2024 was having following observation:-
a) The said effected land was eroded/affected by the alluvial action of
Yamuna River due to heavy/surplus water flow during the monsoon

season of year 2022-23.

2.0 Present Status Report in compliance of directions passed by Hon’ble NGT
vide its order dated 18.08.2025 and order dated 07.10.2025:-

As per the directions of Hon’ble Tribunal, a committee was constituted by
the answering respondent comprising of following officers to look into the above
mentioned directions and to submit the detailed reply. The said committee

comprised of following officers:-

i. Executive Engineer, Irrigation Department, Sonipat
ii. Deputy Director, Agriculture Department, Sonipat
iii. Mining Officer Sonipat.
iv. RO, HSPCB, Sonipat.
The committee has visited the site in question on dated 10/10/2025 and
all the relevant record was also pursued w.r.t to the current site situations in
presence of local farmers. The list of farmers who were present on the site is

enclosed as Annexure R/1. The site photographs are attached below:-
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The individual reports were also sought from the concerned departments and
relevant portion of the replies received from the departments are reproduced as
below:-

2.1 Status given by XEN, Irrigation & Water Resources Department, Sonipat:
XEN, Irrigation & Water Resources Department, Sonipat vide his letter No.
6171/NGT dated 13.10.2025 (copy enclosed as Annexure R/2) submitted that
as per the record, temporary bridge was constructed in month of February,
2022 after the issuance of permission by irrigation department. Total length of
temporary bridge was 34.10 m (111.88 feet) and width was 7.5 m (24.61 feet).
The bridge was designed to pass a discharge of 1056 cusecs against the E-
flow discharge available of 352 cusecs which is maintained through the
Hathinikund Barrage during lean period.

The flow in River Yamuna is very minimal during the lean period, the recorded

discharge (in cusec) data for the month of May 2022 and June 2022 is given as

below:-
Discharge in May, 2022 (in cusec) Discharge in June, 2022 (in cusec)
Inflow | nys | wuc | EJC Inflow | s | waec | EJC
Date | HKB Date | HKB

1 3686 352 | 2664 669 1 3895 352 2836 707
2 3618 352 | 2618 648 2 3589 352 2604 633
3 3487 352 | 2533 603 3 3288 352 2434 502
4 3945 352 | 2836 757 4 3267 352 2417 498
5 3683 352 | 2663 669 5 3430 352 2528 550
6 3534 352 | 2564 619 6 3317 352 2453 512
7 3650 352 | 2640 657 7 3442 352 2536 554
8 3272 352 | 2390 530 8 3583 352 2629 602
9 2826 352 | 2095 380 9 3836 352 2797 687
10 3465 352 | 2518 595 10 3539 352 2600 587
11 3691 352 | 2668 671 11 3346 352 2472 522
12 3837 352 | 2754 732 12 3364 352 2484 528
13 4423 352 | 3120 951 13 3376 352 2492 532
14 4329 352 | 3083 894 14 3464 352 2550 562
15 4887 352 | 3428 1108 15 3547 352 2605 589
16 3871 352 | 2747 772 16 4081 352 2960 770
17 4914 352 | 3445 1116 17 3448 352 2540 556
18 4040 352 | 2866 822 18 3664 352 2683 629
19 3047 352 | 2205 489 19 3377 352 2492 532
20 3344 352 | 2404 587 20 3167 352 2354 462
21 3391 352 | 2455 584 21 3588 352 2632 603
22 3581 352 | 2595 634 22 2966 352 2210 403
23 3587 352 | 2599 636 23 3410 352 2515 543
24 4060 352 | 2913 796 24 2871 352 2154 364
25 7033 352 | 5015 1666 25 2735 352 2061 321
26 4608 352 | 3309 947 26 3146 352 2339 454
27 4055 352 | 2942 761 27 3387 352 2499 536
28 3557 352 | 2612 593 28 5004 352 3596 1056
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29 3664 352 | 2683 629 29 5138 352 3693 1092
30 3994 352 | 2902 740 30 5648 352 4032 1264
31 3795 352 | 2767 676
Avg 3899 352 2807 740 Avg 3597 352 2640 605

XEN Irrigation has further apprised that the said temporary bridge was
dismantled by mining agencies on dated 30.06.2022 before the onset of flood
season. So, there was no obstruction happened in the natural flow of water of
the River due to the construction of said temporary bridge.

It is also pertinent to mention here that the general reason of erosion of
nearby agricultural land depends upon the distance of creek from the active
edge, the quantum flow in the creek, its velocity and deviation of flow at that
particular place. All of these above mentioned factors decide the extent of
meandering of any river. Thus role of other factors being the main cause of said
erosion cannot be established.

Therefore it can be said that erosion of said land by River Yamuna did
not occur due to construction of said temporary bridge. He has further
submitted that there is no such policy/ provisions available for restoration and
compensation of such kind of losses due to land erosion in sailabi land situated
within the flood plain of the river as per revenue department.

He has further concluded that the fact that land was eroded by River

Yamuna due to construction of said temporary bridge cannot be ascertained.

2.2 Status given by Mining Officer, Mines and Geology Department, Sonipat:
MO, Mines and Geology Department, Sonipat has intimated vide No. 3747
dated 13.10.2025 (copy enclosed as Annexure R/3) that the temporary pipe
crossing was constructed by the project proponent i.e. M/s Yodha Mines and
Minerals, Jainpur-2 after obtaining necessary permission from XEN, Irrigation
and Water Resources Department, Sonipat vide his memo no. 5544-
46/Permission dated 23.11.2021 and same was dismantled by the project
proponent itself on dated 30.06.2022 as reported by XEN, Irrigation vide his
letter no. 7241-43/NGT dated 16.11.2022. The copy of both the letters dated
23.11.2021 and dated 16.11.2022 are enclosed as Annexure R/4.

Further, as per the above mentioned record it is further concluded that the
temporary pipe crossing was constructed by the PP i.e. M/s Yodha Mines and
Minerals was neither illegal nor have diverted the course of flow of River

Yamuna. It is also submitted that temporary bridge was dismantled by the
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Mining agency well before the onset of flood season and thus the fact that land
was eroded/affected due to the construction of temporary bridge can’t be

ascertained.

2.3 Status given by Deputy Director, Department Of Agriculture and Farmers
Welfare, Sonipat:

The DDA, Department Of Agriculture and Farmers Welfare, Sonipat intimated
vide his letter No. 5358 dated 13.10.2025 that the land in question is neither
registered on the Meri Fasal Mera Byora portal and nor under the Pradhan
Mantri Fasal Bima Yojana for Kharif season 2022. He has further apprised that
in the village Jainpur, Tehsil Sonipat, only 15 farmers have taken part in the
scheme of Pradhan Mantri Fasal Bima Yojana (PMFBY) and the details which
is enclosed herewith. The copy of letter dated 13.10.2025 and details of 15

farmers is enclosed as Annexure R/5.
2.4 Status given by Tehsildar, Revenue Department, Sonipat:

In relation to the direction of Hon'ble Tribunal the report of Tehsildar, Sonipat
has also obtained vide his memo no. 5539 dated 10.10.2025 wherein he has
intimated that no part of land other than the land mentioned in his report was
eroded/effected by the flow of River Yamuna. The copy of Tehsildar report
dated 10.10.2025 with having details of eroded land and its ownership along

with copy of online Jamabandi is enclosed as Annexure R/6.

3.0 Conclusion and Findings:
In addition to the above submissions, the answering respondent has also
visited the site personally on dated 16.10.2025 along with the representatives
of stakeholder departments alongwith local farmers. The site photographs are

provided below:-
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The list of farmers who were present during site visit is enclosed as Annexure

R/7.

After consideration of the above records, files, site facts it is my considered

view that:-

1. The erosion of affected land did not occur due to the construction of said
temporary bridge rather it was happened due to meandering nature of River
Yamuna and its alluvial action due to heavy/surplus water flow during the
monsoon season of year 2022-23.

2. There is no part of land other than the land mentioned in the report given by
Tehsildar, Sonipat vide his memo no. 5539 dated 10.10.2025 i.e. 29 Kanal 4

Marla was eroded/effected by the flow of River Yamuna.

That it is humbly submitted that any other information as desired by this
Hon’ble Tribunal shall also be placed on record. It is undertaken to comply with

the directions passed by this Hon’ble Tribunal.

Dated: 18.10.2025 Sushil Sarwan, IAS,
Place: Sonipat Deputy Commissioner, Sonipat
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2107 ' Annexure - R/2
HARYANA IRRIGATION & WATER RESOURCES DEPARTMENT,
OFFICE OF THE EXECUTIVE ENGINEER, SONIPAT WATL

i v it e o DIVISION, SONIPAT CANAL COLONY (BANDEPU
! BT :)Z\I); SONIPAJ)‘I:}lOOJ.
e Kenewssnpd@govin " 01302243481
NOl nunié’;zv‘;‘?zlﬂ"“/ NG{T Datcd”-ig"/10/2025 o

To
Deputy Commissioner
Sonipat
Subject:- National Green Tribunal case no OA No., 581/2022- titled
: as Vikas Kumar V/S Uol & Ors.
Ref:- Your office letter no. 3024-29/SK dt. 09.10.2025 &

3081-34/SK dt. 09.10.2025 i

In context of subject cited above and your office letters under /v;,
reference, please find enclosed herewith the reply in the subject cited matter
related to this office.

This is for your' kind information and further necessary action please.

_ DA/As Above
Exgcutive Engineer
Sonipat Division
Sonipat

gj cawn lap;] gj [ksr ikuh
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Report

The case no. OA No. 581/2022 titled as Vikas Kumar Vs Uol & others was listed for
hearing on dated 07.10.2025. The reply in compliance of the order dated
18.08.2025 was submitted by Ld deputy commissioner Sonepat on 06/10/2025.
But Hon’ble court was not satisfied with the reply and further issued directions to
submit the detailed reply before 16/10/2025 in the Hon,ble court on the following
points.

1. Thereafter vide order dated 10.01.2025 the district magistrate Sonipat was
directed to look into the causes for such loss apart from the meandering
nature of the river Yamuna and also take requisite measures for restoration
and compensation in accordance with law as the case may be and file his
report in this regard.

2. Surprisingly, the Deputy Commissioner Sonipat has merely mentioned the
particulars of the land and has not mentioned names of the owners and
despite repeated orders by this Tribunal has not looked into the grievance
raised by the applicant that the land of the applicant and other land owners
was eroded/affected by the alluvial action of Yamuna River due to
construction of temporary bridge by the respondent no.5

Accordingly a committee of following officers was constituted by Deputy
Commissioner Sonipat to look into the above mentioned observations and
submit the detailed reply.

i. Sub Divisional Magistrate, Sonipat

ii. Regional officer Haryana Pollution Control Board

iii. Executive Engineer Irrigation Department Sonipat

iv. Deputy Director agriculture Sonipat

V. Mining officer Sonipat.

The committee visited the site on dated 10/10/2025. All the relevant record
was also pursued w.r.t to the current site situations. The report of the

- )

o

committee on the above mentioned points is as under:-

12
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. The area where the temporary bridge was constructed during the year

2022 was inspected. As per the record, temporary bridge was
constructed in month of February, 2022 after the issuance of

permission by irrigation department. Total length of temporary bridge

. was 34.10 m and width was 7.5 m. The bridge was designed to pass a

discharge of 1056 cusec against the E-flow discharge of 352 cusec
which is maintained through the Hathinikund Barrage during lean
period. The temporary bridge was dismantled by mining agencies on
dated 30.06.2022 before the onset of flood season. So, there was no
obstruction in the flow of water due to the construction of temporary
bridge. It is worth mentioning that the erosion of nearby agricultural land
depends on distance of creek from the active edge, the quantum of flow
in the creek, its velocity and deviation of flow at that particular place. All
these factors decide the extent of meandering of river. Thus role of
other factors being the main cause of erosion cannot be established.
Therefore it can be said that erosion of land by river Yamuna did not
occur due to construction of temporary bridge. It is also submitted that
there is no policy in place for restoration and compensation of such kind
of losses, i.e.sailabi land situated within the flood plain of the river as

per revenue department.

. The report regarding eroded land along with the details of ownership

has been prepared by the revenue department. As already mentioned
that discharge in River Yamuna is very minimal during the lean period
and it is also worth mentioning that the temporary bridge was
dismantled by the mining agency on 30.06.2022. before the onset of
flood season, therefore the fact that the land was eroded by River

Yamuna due to construction of temporary bridge can’t be ascertained.

Y

@w@w

Execolue Enpiaaer.
SGM@«% waﬁ i,vu.-d Dinany
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Sonepat

2022 Discharge in Cs.
Inflow" .| Inflow -

Date | HKB D/S | WIC | EIC pate | HKB D/S WJ; EJC
1| 3686 | 352 | 2664 | 669 1] 3895 | 352 2836 707
. 2| 3618 | 352 | 2618 | 648 2| 3589 | 352 2604 633
’ 3| 3487 | 352 | 2533 | 603 3| 3288 | 352 | 2434 | 502
4| 3945 | 352 | 2836 757 4| 3267 | 352 2417 498
~5| 3683 | 352 | 2663 | 669 5| 3430 | 352 2528 550
6] 3534 | 352 | 2564 | 619 6| 3317 352 2453 512
71 3650 | 352 | 2640| 657 7| 3442 | 352 2536 554
8| 3272 | 352 | 2390| 530 8| 3583 352 2629 | 602
ol 2826 | 352 |2095| 380 9| 3836 | 352 2797 687
10| 3465 | 352 | 2518 | 595 10| 3539 | 352 2600 587
11] 3691 | 352 | 2668 | 671 11} 3346 | 352 2472 522
12| 3837 | 352 | 2754 732 12| 3364 | 352 2484 528
13| 4423 | 352 | 3120 951 13| 3376 | 352 2492 532
14| 4329 | 352 | 3083 | 894 14| 3464 | 352 2550 562
‘ 15| 4887 | 352 | 3428|1108 June 15| 3547 | 352 2605 589
May 16| 3871 | 352 | 2747 | 772 16| 4081 | 352 2960 770
17| 4914 | 352 | 3445|1116 17| 3448 | 352 2540 556
18| 4040 | 352 | 2866 822 18] 3664 | 352 -| 2683 629
19| 3047 | 352 |2205]| 489 19| 3377 352 2492 532
20| 3344 | 352 | 2404 | 587 20| 3167 352 2354 462
21| 3391 | 352 | 2455| 584 21| 3588 352 2632 603
22| 3581 | 352 | 2595 | 634 22! 2966 | 352 2210 403
23| 3587 | 352 | 2599 636 23} 3410 | 352 2515 | 543
24| 4060 | 352 | 2913} 796 24| 2871 | 352 2154 364
25| 7033 | 352 | 5015 | 1666 25| 2735 352 2061 321
26| 4608 | 352 | 3309 | 947 26| 3146 352 2339 454
27| 4055 | 352 | 2942 761 27| 3387 352 2499 | 536
28] 3557 | 352 | 2612 | 593 28| 5004 | 352 3596 | 1056
29| 3664 | 352 | 2683 | 629 20{ 5138 | 352 3693 | 1092
30| 3994 | 352 | 2902 | 740 30| 5648 | 352 4032 | 1264

31] 3795 | 352 | 2767 676 .
Avg 3899 | 352 | 2807 | 740 | Avg 3597 352 2640 605

Executive Epgineer
pat Water Services Division
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Annexure - R/3
From

Agsistant Mining Engineer
ology Department

To

The Deputy Commissioner
Sonipat

Memo No: MO/SNP/ 33y, Dated: | 3~ o-250

Subject; tonal Green Tribunal Case/OA 581 of 2022 titled as Vikas
Kumarvy tate of Haryana and 0 -regarding.

On the above noted subject in reference to your office letter Memo No
3031-34/SK dated 09,10.2025,

In this regard it is intimated that the desired pointwise report is given
[ ) as below :-

1) The report w.r.t to Point No 01 is that the temporary crossing
was constructed by the project proponent i.e. M/s Yodha Mines and
Minerals, Jainpur-2 Sand Unit vide Irrigation and Water Resources
Department, Sonipat memo No 5544-46 /Permission dated
23.11.2021 (copy attached) and same wag dismantled by the project
proponent itself on 30.06.2022. As per the record it is further
intimated that the temporary pipe crossing constructed by the M/s
Yodha Mines and Minerals was neither illegal nor diverted the course
of Yamuna. Itis also submitted that temporary bridge was dismantled
by the mining agency before the onset of flood season and the
fact that land was eroded/affected due to the construction of
temporary bridge can’t be ascertained,

2) The report w.rt to Point No 13 is related to the revenue
department.

Itis sﬁbmitted for your kind information and further necessary action

please.

Enclosed: as above. ! \Q\e‘g
\Q\ :

Assistant Mining Engineer
Mines and Geology Department
Sonipat
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_:_ . Copy “of drawmg for temporary crossmg m Yamuna River Bund m.mmg areas is
. cncloscd duly approved by Worthy Chief Engineer, YWS(South) Delhi vide file no.

' ,IWRD-ZZOOOB/ 162/202l-Ws-DIVN-SONEPAT-Imgauon ‘& WR Departmcnt [76909/
.. 2021 dt. 23. 1‘1 2021; (Copy a.ttached) _
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. condxuons as per govt policy. You are also requested to ensure that the natural flow of
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.the, m;xre'w;&th of river creek P ,‘
, Irrigation: and Water Resources Department reserves the nght to w;thdmw the
. perxmssxon ‘if at a: subsequcnt date it is found that permission is not followed as per

. terms & conditmns
v 'I‘hxs is for your kind ‘int’ormation and further necessary actxon plcase.
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) PMFBY Kharif 2022
>nu%.mz.03. Farmer ID [Farmer Farmer ID Number Relative Name Farmer Mobile Village of [Bank Branch Account Number Crop Crop ? r.._:cn Area State Combined |Application Status
; - Residence [Name Name Type Name age Survey m:stm.o Insured Share Area
o Name Number |n z“\_acmq Insured
1040106221031264748201 _H“_\Emwpmm Ved FHAAERAAE D687 Ram Chander *hidkx1997 Zainpur  |Canara BAHALGA [LOANEE ..***x:,*hﬁwaf = |Paddy Zainpur  (183//183 me.,\\pwm 1.80415 3342.22] 2506.66 1.80415 APPROVED
(17) Bank ) (Dhan)  [(17) ]
1040106221031393309701 70303362 |Somdutt *rkExERR7979 Shyam Lal HRRAREL242 Zainpur  |Sarva MURTHAL |LOANEE FHEARKEAAXRE03 Paddy Zainpur  |401//374 |48 2.47000 4575.72| 3431.79 2.47|APPROVED
(17) Haryana (Dhan) (17)
Gramin )
Bank i
040106221031559436601 90030085 |Nirmala FhxkrhRx3511 Manguram *EEEAX0853 Zainpur  |Sarva MURTHAL |LOANEE l&***i,**wcwp Paddy Zainpur  1205//205 |260} 741 555.75| 0.4|APPROVED
Devi (17) Haryana g {Dhan) (17)
Gramin - '
Bank
040106221031265956901 102437959 |Mohan FERERAAREIOT Jai Bhagwan *RERA*3141 Zainpur  [Canara BAHALGA _.O>Z”mm *ARERARARX] 143 Paddy Zainpur  (230//230 [230; /230 |1.53593 2845.34 2134| 1.53593|APPROVED
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Annexure - R/7


10/24/25, 3:07 PM REPORT OF SUSHIL SARWAN, IAS, DEPU2Y1®I&SIONER, SONEPAT IN COMPLIANCE OF HON'BLE NGT ORDER ...

REPORT OF SUSHIL SARWAN, IAS, DEPUTY COMMISSIONER, SONEPAT IN
COMPLIANCE OF HON’BLE NGT ORDER DATED 18.08.2025 AND ORDER DATED
07.10.2025 issued in the matter of OA No. 581 of 2022 titled as Vikas Kumar Vs SOH &
Ors.

Sushil Sarwan < dcsnp@hry.nic.in >
Fri, 24 Oct 2025 2:05:39 PM +0530

To "judicial-ngt"<judicial-ngt@gov.in>
Cc "rkhuranalegal"<rkhuranalegal@gmail.com>

1 Attachment(s)

Status Report 581 merged.pdf
6.2 MB

about:blank

7



